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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNALN,

EASTERN ZONE BENCH AT KOLKATA

ORIGINAL APPLICATION NO. 48 OF 2025

1

Tt Kumar Mit erreerenaeens APPLICANT/PETITIONER /et
b4 %)
8 -VERSUS-

C

z

oghithil

ate of Jharkhand through secretary,

Mines and Geology Department ~  ........... RESPONDENTS

REJOINDER ON BEHALF OF PETITIONER TO THE COUNTER -

AFFIDAVIT FILED BY RESPONDENT NO. 12

) ﬁmit Kumar Mit Aged about 44 years Son of Sri Bindeshwari Prasad Singh Resident of

Narottampur, P.S.- Hanwara, P.O.-Vishwaskhani, District-Godda-814155 do hereby solemnly

affirm and state that:

1.

I am the petitioner in this matter and I am competent to file this Rejoindenr affidavit in

reply to the counter affidavit filed on behalf of the Respondent No. 12 i.e. Deputy

Magistrate Godda, Jharkhand.

That it is stated that the counter affidavit on behalf of Respondent No. 12 i.e. Deputy
Magistrate Godda, Jharkhand is filed by thev District Mining Officer, Godda.

That this Hon’ble Tribunal vide order dated 02.04.2025 has constituted a committee to
make an inspection and thereafter it was directed to submit a report before this Hon’ble
Tribunal.

That in compliance of the order dated 02.04.2025 a counter affidavit bringing on record

the inspection report is filed on behalf of tl)e’l/{espondent No. 12.
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Ihat the Respondent No. 12 in it's report has stated that they have not found any illegal
activity of sand mining at the 4 spots of Sundar River and Geruwa River which is denied
and disputed by the petitioner,

That the petitioner state that illegal sand mining is still going on at Sundar River and
Geruwa River and by filing instant counter affidavit the Respondent No. 12 is trying to
give clean cheat to the persons involved in illegal sand mining at the above mentioned
rivers.

That the finding of the committee that the foundation of the bridge were submerged under
water is an concocted story and are not true rather the same happened due to illegal sand
mining.

That it is pertinent to mention here that for having an illegal sand mining the Mining
Inspector, District Mining Office, Godda has recently lodged several FIRs wherein it is
mentioned that illegal sand mining is being carried out. Detail of few of the FIRs which

the petitioner has obtained by way of certified copy may be given herein after as under:

FIR Details | Particulars

Hanwara PS Case No. | Date of incident:08.04.2025
15/2025 dt. 08/04/2025 | Allegations in brief: a surprise inspection/raid of various
sand ghats of the river under Hanwara police station on
08.04.2025. On reaching the sand ghat of Mauja
Biswaskhani located on the Gerua river at around 02:20
pm, about 20 (twenty) small heaps of sand were found in
the river around Coordinate 25.044175N 87.169868E, but

no vehicle or person was found present in the river. On

247
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ansessing the heaped sand, about 1,200 cuble feet of sand
way found,

Similarly, on reaching Mauja Narottampur sand ghat
situated on Gerua river at around 3:05 pm, 04 (four) small
heaps of sand were found in the arca of the said river at
Coordinate 25.04999N 87.173639E, but no vehicle or
person was found present in the river, on assessing the said
heaps of sand, about 300 cubic feet of sand was found.
Irom the observation of the above mentioned places, it
appears that in the past, the said heaps of sand (store) has

been created in the river by illegally mining sand from the

river arca.

Hanwara PS Casc No. | Date of incident:01.06.2025
2172025 dt. 03/06/2025 | Allegations in brief: A Tractor is intercepted at 20:30 Hrs.
illegally carrying 100 Cft. sand at Dahiya Village.

It is stated that the said village is within the range of

Geruwa River.

Hanwara PS Case No. | Date of incident:20.05.2025
20/2025 dt. 20/05/2025 | Allegations in brief: On the basis of pictures/videos taken
through google map circulated in the social media Mines

Inspector has taken cognizance of the matter and has

lodged a FIR.

L
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Photo Copy of Relevant extract of Hanwara PS Case No. 15/2025 dt. 08/04/2025,

Hanwara PS Case No. 21/2025 dt. 03/06/2025 and Hanwara PS Case No. 20/2025 dt.
20/05/2025 are annexed herewith and marked as Annexure-P1.

9. That, save and except what has been expressly admitted in this rejoinder affidavit all
other averments made in the counter affidavit filed by the Respondent No. 12 are denied
and disputed. However the petitioner crave leave of this Hon’ble Tribunal to file further
affidavit or para wise reply as per the direction of this Hon’ble Tribunal.

10. That this rejoinder affidavit is being filed bonafide and in the interest of justice.

11. That it is stated that the statements made in para nos. 1-7, 9-10 are true to my knowledge,
those made in para nos. 8 are based upon information derived from the records of the
case and rests are by way of submissions before this Hon’ble Court.

12. That the annexure are the true copy and certified copy of their respective original.

Mr [£AW Y™ /\A:/(j

il W, A
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VIERIFICATION

I, Amit Kumar Mit Aged about 44 years Son of Sri Bindeshwari Prasad Singh Resident of

Narottampur, I".S.- Hanwara, P,0.-Vishwaskhani, District-Godda-814155 do hercby solemnly

verify that the contents of rejoinder affidavit are rue and correct to the best of my knowledge

and belief and noting hos been concealed there (rom.

Verified at Godda on this 29™ day of July, 2025. .
%M,W\WY le{f

Ll ly |
%zw»% éﬁ”ﬁ‘&/'” 5
(P o s

_No- 215/046 \ %\~

Mithilesh Kr .iha
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